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Harri ngt on House School Appel lant  (s)
VERSUS

S.M Ispahani and Anr. Respondent (s)

( Wth office report )

Date : 30/04/2002 This petition was called on for hearing today.

CORAM :
HON BLE MR. JUSTICE R C. LAHOTI
HON BLE MR JUSTI CE B. N. AGRAWAL
For Appellant (s) M. S. Aravindh, Adv.
for M. Rakesh K. Sharma, Adv.
For Respondent (s) M. S. Sivasubramani an, Sr. Adv.
M. C. Ramasubr amani an, Adv.
Upon bei ng nmentioned the Court nmade the foll ow ng
ORDER
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Adjourned till tomorrow, i.e. 01.05.2002.
To retain its position.
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(Neena Ver nma) (Radha Rani Bhati a)
Court Master Court Master



